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TRANSFER PETITION (CIVIL.) NO(s). 250 OF 2006

DAMYANTI DEVI Petitioner(s)

VERSUS

| NDRAJEET Respondent ( s)

(Wth appln(s) for stay and office report ))

Date: 03/11/2006 This Petition was called on for hearing today.

For Petitioner(s)
M. R C. Kaushik, Adv.

For Respondent (s)
M. Debasis M sra, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
Lear ned counsel for t he r espondent is permtted to file
count er af fidavit bef ore 7th Novenber, 2006  since it is ready with
hi m \Wher eas petitioner is permtted to file rej oi nder af fidavit,

if any, before 7th Decenber, 2006

To be listed on 7th Decenber, 2006.

(S. G SHAH)



Regi strar



